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SHRT K. MALLANA: The Commi-
itee has wvisited some capitals and
towns. The Committee has £o see the
rural side is also attended to, So, I re-
guest the Hon. Member to withdraw
%is objection and give permission to
~move this Motion,

SHRI ATAL BIHARI VAJPAYEE:
8ir, 1 sought an assurance frem the
Chairman.

MR. DEPUTY-SPEAKER:
-explained fhe poition.

He has

SHRI ATAL BIHARI VAJPAYEE:
“Sir, 1 would like to know whether this
will be last extension or he will again

-come to the House lor further exten-
sion? ¢

SHRI K, MALLANNA: Sir, as far
@s possible I will try not to seek
“further extension.

MR. DEPUTY-SPEAKER: The ques-
stion is:

“That this House do further ex-
tend upto the last day of the Mon-
soon Session, 1982, the time for
presentation of the Report of fhe
Joint Committee on the Bill fur-
‘ther to amend the Hindu Marriage

Act, 1955 and the Special Marriage
Act, 10547

The Motion was adopted

“14.586 hrs,
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(1) Need to check indecent display of
Women in advertisements
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(iii) Research to identify Commercial-
ly viable raw material for newsprint

DR. KRUPASINDHU BHOI (Sam-
bulpur): The newsprint industry is
facing g crisis due to inadeqguate pro-
duction, inferior quality of output
and the inability of the country's
three newsprint plants to step up
production in the near future. Indige-
nous production of newsprint last
year was 63,000 tonnes against the re-
quirement of 2.4 lakh tonnes, The situ-
ation is likely to be worse this year, as
some mills have been suffering pro-
duction loss mainly because of erratic
power supply and frequent trippings.

The dwindling raw material resour-
ces, the dependence on official agen-
cies for the supply and the cost es-
calating constraint in regard to pollu-
tion control regulations are among
other inhibiting factors which have
led to the crisis in the industry.
The delay in improving the situation
may lead to the closure of some in-
dustry. Thousands of workers, most
of whom are tribals, may be thrown
out of employment, The removal of
crisis from those industries is a ques-

tion of life and death for those
workers.
Therefore, Central Government

should intervene in the matter. I sug-
gest to the Government to intensify
research to identify commercially
viable raw material alternatives and
develop appropriate technology for
optimum utilization of available raw
material, All possible effort« <hould be
made by he Government of India to
heln the three newsvrint plantg exist-
ing in the country.

(iv) Need for raising the financlal li-

mits for Construction of Hostels and

residential School'y for Scheduled

Castes and Schedu'sd Tribes Students
in Tribal Areas of Orissa

*SHRI LAKSHMAN MALLICK
(Jagatsinghpur): The estabishment of



